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.A'Jimeatioris for Allotiiie:nt of Govern-
ment Accommodation 

4711. SHIU DAYA RAM SHAKYA: 
Will the Minister of WORKS AND 
I!OUSING AND SUPPLY AND RE-
HABILITATION be pleased to state: 

(a) whether it is a fact that the 
fresh applications for the allotment 

·of Government Quarters from the 
·Central Government employees have 
: been asked for by the Estate Office; 

(b) years upto which applicia"tions 
were called for previously in category 
'A', 'B' and 'C'; 

(c) what are ·the reasons for ask-
ing the fresh applications while Estate 
Office could not provide accommoda-
tfon to the employees who had earlier 
applied; 

(d) if so, is it not a wastage of 
manpower and a lot of stationery; 

(e) what are the expected dates of 
priority in category 'A', 'B' and 
'C' that the Eistate Office will cover 
during 1978; and 

(f) number of quarters under con-
struction in category 'A', 'B' and 'C' 
which will be completed and handed 
over for allotment in 1978? 

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY . AND RE-
HABILITATION (SHRI SIKANDAR 
BAKHT): (a) Yes, Sir. 

(b) New classification of quarters, 
~iliefy TYI>e 'A', 'B', 'C', etc. is being 
introduced w.e.f. 1st October 1978. 
Previously, the classification was type 
I II III, etc. Priority dates upto 
~hidh applications were in\'ited last 
in 1974 were as follows:-

Type I -- 31-12-68 
Type II -- 31-12-62 
Type III -- 31-12-60 

(c) and (d). With the passage of 
time, officers have become entitled to 
different types of quarters. Rules 
provide for periodical invitation of 
spplications for allotment. Further, 
entitlements of officers are proposed 
to be revised and quarters reclassified. 
Government is embarking on a crash 
programme of construction of quarters 
in Delhi. Invitation of fresh applica-
tio11s has, therefore, become necessary. 

(e) No likely dates eoan be indicated 
at present. 
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